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ORDER
There shall be Special Bench at Allahabad on 15.7.2019& 16 72019 In atlclld the matters

lislcd bel‘ure Slm Hanhav Pmkmh (Minnelli. Member (,lildlcinl) and Ms. Saloi Raluarc.
Mcnibcrllcchnlcal), l'hc Special Bench shall camprisc of:

pea Bench in LT A lhahxd
Slm llarihzir Fm ash hamncdl. Member (Judicial)

The Coilsmillinnochncli as per seeiion 41c (3) ufille Companies Act, 2m 3
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PS to Hcm'hlc PfQ‘lanL \mlmnal Compdn) LN Tribunal. New Delhi.
lkln‘ble Members. National Company Lavi lribunal.
Secreuiry. Naliomil ( onipany La“ '1rlbunal. haw Delhi.
()fliccra uf \Mlunal Comp“ 1 LM Tribunal. Pnliclpul Bench. New Delhi/Kolkatn Mllmml
Clicnlm Alimedabad Allahabad Bengalulu Chandigarh Guuahau Hvderabud
PS |0 Joint Secretary, (Sh. Gyaiicslmar Kumar singli) l‘llmisfl) DfL'Drpotau Affairs, New Delhi.
new web site Vollcc Board,
The Institute of Chartered Accountants 00 lfldlfii lTOi \Icu Delhi
The Institute of Company Secretaries ul'lii ICSI. House 221 liisminmnal Areal Lodhl Roadi
NC“ Ucllii , 110003.
l'hc lns‘itule “rails. Aemumm ot‘Illdia. CMAmaan. 3 lnslilulional Am. lildlii Rind. \Iw
Délhlrl 10003
Corpnmlc La“ Adviser. 158. Basnnl Enclaiei Ptllum Rom]. New Dclhi»l 10057.
minim Allied Schnes in 59,12, Nee anhlak Road. nellii
in: All India Reptinei m. Ltd , 3171). ”13" Block, Dellil High (tom. New Dcllll.
Bar ciiunal,New Delhi Munibal


